rding _Hon’ble NGT Dated 22.02.2023 in OA No.

Report _rega
19/2023.

Pursuant to the direction given by Hon’ble NGT in the order p
No. 19/2023. The main relevant contents 0

assed on dated
27.02.2023 in Original Application f the
order are as under :-

t raised in the matter can be looked into by the

“In our view, the complain

local authorities, for the purpose whereof, we constitute a joint committee

ate PCB and District Magistrate, Mathura, who shall look into the

comprising St
and if finds any violation,

matter, visit the site, collect relevant information

would take remedial action in accordance with law within two months.

District Magistrate, Mathura will be nodal agency for coordination and

compliance.
An action taken report may be submitted to Registrar General of this

Tribunal by e-mail at judicial-ngt@gov.in, preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF. If found necessary,
the matter may be placed before the Bench for further directions.

Subject to above, application is disposed of.

A copy of this order, along with copy of complaint, be forwarded to State

PCB and District Magistrate, Mathura by e-mail for compliance.”

In compliance of the above order, the following officials from the offices of
District Magistrate, Mathura and UP Pollution Control Board, Mathura inspected the

site mentioned in the order on dated 22.02.2023.

1. Mr. Niket Verma - Deputy Collector, Mathura
2. Kunwar Santosh Kumar - AEE, UP Pollution Control Board,
Mathura.

A joint inspection of site was carried out on dated 18.05.2023.The details are as
under:-
I. There is a residential colony developed by M/s Megasons company. which is
approved by Mathura-Vrindavan Development Authority, Mathura. The
residential colony was established in 2003. The representative of the residential

colony Mrs Shruti & Mr. Saurabh were present at the time of inspection.

O.A N0.-19/2023 E.Drv-RO Sir
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During the inspection sewage treatment plant STP has been established for
treatment of domestic effluent generating by the colony, in which the following
units were found established, which are respectively are as follows-
Equalization tank, MBBR tank, Air blower, Tube settler, Dosing system ACF
MGF, Sludge drawing beds etc.

During the inspection all units of STP were found in operational and treated
water was being used for gardening & floor washing and other washing

During the inspection solid waste was dumped at open area inside the premises
In view of above a letter has been sent to Mathura-Vrindavan Nagar Nigam
Mathura for treatment and disposal of Municipal Solid Waste (Under
Management and Handling) Rules, 2000 is Annexed as annexure-1

During the inspection dumping solid waste and untreated sewage waste were

not found to be discharged in main park located in the middle of residential
colony.

Photographs attached during the inspection

A factual and action taken report is being submltted for kind penusal and funthet f\ctlon in

this regard.

’ 19105123
(Kunwaiantosh Kurkh Lsslzo 3 % g"

AEE, UP Pollution Control Board,

(Dr. Yogender Kumar)
RO, UPPollution Control Board,

Mathura Mathura

alos|2>
(Mr. Niket Verma)
Deputy Collector,
Mathura
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